NATIONAL COMPANY LAW TRIBUNAL
SINGLE BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON e o (2 C 20D

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER

PETITION NUMBER : CP/62/(1B)/2017

I;IAME OF THE PETITIONER(S) : VIJAYA R VAKHARIA

NAME OF THE RESPONDENT(S) : RAYALA CORPORATION PVT LTD
UNDER SECTION : 7RULE 4

S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

K@ rifxi}DJan Drea PerTtmomen H,%:%%ﬂ/ﬂ_,,
B GeovpeClowgion  Resprrdodesy L
cPlpa(iB)=el] |

ORDER

Counsels for both the parties are present. Counsel for the Respondent has submitted
the arguments in part and to complete the same prayed for time. At request, time is

enlarged. Put up on 21.08.2018 at 10.30 A.M.

- ‘FC("
(CH. MOHD SHARIEF TARIQ)
MEMBER (JUDICIAL)



